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SHRI XAVIER ARAKAL: I con-
gratulate the han. Minister for tak-
ing' this bold step. I would like to 
know, who are the people who are 
gOing to examine the wage policy. 
Are they going to consider -the prevl-
ous reports, recommendations of vari-
ous trade unions as well as the Call-
• mittees? And when will this report 
be placed on the Table of the House. 

SHRIMATI RAM DULARI SINHA: 
All the previous reports and recom-
mendations will be kept under oonsi-
dera tion. Further suggestions are al-
fO invited from the state govem!nents 
and those will be also taken into con-
,.deration. 
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Enhancement of Special Central As-
slstant.e for tribal sub-plan areas 

"093. SHru BHEEKHABHAI: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 




